
ed from a room of one of the coD.lta-
bles tram the Delhi Cantonment Police 
Quarters; and 

(b) if so, the reasons therefor ~ 

THE MINISTER 01!' STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI VlDYA CHARAN SHUKLA): 
(a) and (b). No arrests werc made o( 
Dell'i policemen from a quarter in 
DeIhl Cantonment Police Quarters. 
However, from a quarter in New 
Police Lines, Delhi, 11 Delhi Police 
personnel were arrested on 4-7-68 by 
a raiding party of the local police 'Or 
offences under the Gambling Act. 

Trlbals OCcUPYinc Unautbort!1e4 
Areas In West Benral 

~7. SHRI K, LAKKAPPA: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether it is a fact that l.mIe 
parts of West Bengal have be~n occu-
pied by the local tribals; 

(b) if so, the parts of West Bengal 
which have been occupied; and 

(c) whether these have beenforci-
bly occupied? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI K. S, RAMASWAMY): (a) to 
(c) Facts are being ascertained from 
the State Government. 

MlDtoey aa4 ADdntUn IIrIP4I 

2298. SHRI K. LAKKAPPA: Will 
the Minister of HOME AFFAIRS be 
pleased .to state: 

(a) whether it is a tact that the 
native people of Minlcoy IIDd Amlndivi 
Islands in the Arabian Sea have to 
get down from their bicycles and wiJrh 
the policeman on duty; tlnd 

. (ob) if so, the relllOn8 tor which 
people in the Ia1aD"-. are 'beillf .... ted 
in thiI mlDJl8f? 

THE DEPUTY MINJBTl!:R IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI'VIDYA CHARAN SHUKLA): 
(a) No. sir. 

('b) Does not arise. 

Chaaclt)nJr_-Sea lIS 'TCIIIlUt-Centzoe 

2299. SHRI S. KUNIDU: Will thO' 
Minister of TOURIlSM AND CIVil, 
AVIATION be pleased to state: 

(a) whether Government have re-
ceived any proposal from Orissa GOT 
I'rnment to develop Chandipur-on 
Sca in Balasore into tourist spot; 

(b) if SO whether Government havp 
started any work in that connection 
and 

(C) if not, when the work is pro-
posed to be st'arted? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN 
SINGH): (a) No, Sir. 

(b) and (e) Do not arise. 

loP.S, 

2300, S fiR! BENI SHANKER 
SHARMA: 

SHRI D. C. SHARMA: 

Will the Minister 01 HOME AF-
Jl'AIRS be pleased to state: 

(a) whether a proposal to allow 
hlgher salaries to senior members o! 
the Indian Police Service has been 
under consideration; 

(b) if so, the decision taken in the 
matter; and 

stands at present? 
(c) the stage .t which the matter 

THE ~llNISTER OF STATE IN 
THE MnfISTRY OF HOD AF-
FAIRS (SHRI VlDYA CHARAN 
SHUKLA): (a) Yes, Sir . 

(b) and (e). The znatter II .un 
WIder eoiI8lderatloa. 




